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(GENTRALECONOMIC INTELLIGENCE BUREAU) 

NOTIFICATION 

NewDelhijfiie 17fhMay,2010

G.S.R . 420(E).—In  partial modification o f  this 
MiDistry’sNotifical5onNo.G.S.R. 195(B) dated I6th March, 
2010 (F. No. 674/l/2005-Cus.-VHI) and in exercise o f  the 
powers conferred  by clause (a) o f  Section 8 o f  the 
Conservation o f  Foreign Exchange and Prevention o f 
Smuggling Activities Act, 1974 (52 o f  1974), the Central 
Government hereby re-consfihues an Advisory Board for 
a  period with effect from 25fri May, 2010 to 26th June, 
201^, consisting of:—

(i} Hon’ble M r. Justice S. Ravindra Bhat, Chairman
(ii) Hon’ble Mr.. Justice S. N. Dhingra, Member 

(Jii) Hon’ble Mr. Justice P . K. Bhasin, Member 

2. 'With effect from 27th June, 2010, the Advisory 
Board already constrtated vide the aforesaid Notification 
dated 16lhM arch, 2010 shall continue to function.

:CF. No. 674/1/2005-CUS.-V1II] 

A. K. SHARMA, Under Secy. 
FoMNote:— The Notification No. G.S.R. 195(E) dated 

I6 th  M arch, 2010 was published in the 
Gazette o f  India (Extraordinary) Part II, 
Sections., Sub-section 0) on the 17th March, 
2010.
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